SCHEDULE FOR THE INTERVIEWS FOR APPOINTMENT AS
NOTARIES IN RESPECT OF THE STATE OF GUJARAT TO BE
HELD FROM 08.10.2018 TO 05.11.2018 AT AHMEDABAD

Date : 22nd Oct 2018 (Monday)
(Sr. No. 2341-2430)
Time : 9:00 A.M.

Date : 22nd Oct 2018 (Monday)
(Sr. No. 2431-2520)
Time : 2:00 P.M.

Date : 24th Oct 2018 (Wednesday)
(Sr. No. 2521-2610)
Time : 9:00 A.M.

Date : 24th Oct 2018 (Wednesday)
(Sr. No. 2611-2700)
Time : 2:00 P.M.

Date : 25t Oct 2018 (Thursday)
(Sr. No. 2701-2790)
Time : 9:00 A.M.

Date : 25% Oct 2018 (Thursday)
(Sr. No. 2791-2880)
Time : 2:00 P.M.

Date : 26t Oct 2018 (Friday)
(Sr. No. 2881-2970)
Time : 9:00 A.M.

Date : 26t Oct 2018 (Friday)
(Sr. No. 2971-3060)
Time : 2:00 P.M.

Date : 27th Oct 2018 (Saturday)
(Sr. No. 3061-3150)
Time : 9:00 A.M.

Date : 27t Oct 2018 (Saturday)
(Sr. No. 3151-3240)
Time : 2:00 P.M



Date : 28t Oct 2018 (Sunday)
(Sr. No. 3241-3330)
Time : 9:00 A.M.

Date : 28t Oct 2018 (Sunday)
(Sr. No. 3331-3420)
Time : 2:00 P.M.

Date : 29th Oct 2018 (Monday)
(Sr. No. 3421-3510)
Time : 9:00 A.M.

Date : 29th Oct 2018 (Monday)
(Sr. No. 3511-3600)
Time : 2:00 P.M.

Date : 30th Oct 2018 (Tuesday)
(Sr. No. 3601-3690)
Time : 9:00 A.M.

Date : 30th Oct 2018 (Tuesday)
(Sr. No. 3691-3780)
Time : 2:00 P.M.

Date : 315t Oct 2018 (Wednesday)
(Sr. No. 3781-3870)
Time : 9:00 A.M.

Date : 315t Oct 2018 (Wednesday)
(Sr. No. 3871-3960)
Time : 2:00 P.M.

Date : 01st Nov 2018 (Thursday)
(Sr. No. 3961-4050)
Time : 9:00 A.M.

Date : 01st Nov 2018 (Thursday)
(Sr. No. 4051-4140)
Time : 2:00 P.M.

Date : 02nd Nov 2018 (Friday)
(Sr. No. 4141-4230)
Time : 9:00 A.M.

Date : 02nd Nov 2018 (Friday)
(Sr. No. 4231-4320)
Time : 2:00 P.M



Date : 03rd Nov 2018 (Saturday)
(Sr. No. 4321-4410)
Time : 9:00 A.M.

Date : 03rd Nov 2018 (Saturday)
(Sr. No. 4411-4500)
Time : 2:00 P.M.

Date : 04th Nov 2018 (Sunday)
(Sr. No. 4501-4590)
Time : 9:00 A.M.

Date : 04th Nov 2018 (Sunday)
(Sr. No. 4591-4680)
Time : 2:00 P.M.

Date : 05t Nov 2018 (Monday)
(Sr. No. 4681-4770)
Time : 9:00 A.M.

Date : 05t Nov 2018 (Monday)
(Sr. No. 4771-till last)
Time : 2:00 P.M.

VENUE

Income Tax Appellate Tribunal, (ITAT)
3rd & 4th Floor, Abhinav Arcade,
Near Bank of Baroda,

Opp. Muncipal School Ellis bridge,

Ahmedabad-~380006
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DATE SCHEDULE FOR GUJARAT

I. DOCUMENTS TO BE PRODUCED IN ORIGINAL AND ITS ATTESTED PHOTOCOPIES

NSOk W=

8.

Two passport size photograph

Matriculation or other equivalent certificate (for verification of date of birth).

Graduation Degree

L.L.B. Degree

Certificate of enrolment as advocate of the concerned Bar Council.

SC/ST/OBC Certificate issued by an officer not below the rank of Tehsildar.

Affidavit duly attested by 1st Class Magistrate/Judicial Magistrate at the time

interview, deposing the following points, otherwise, your case will not be

considered further:-~

i) you are neither a Notary already appointed by any State Government nor
your application for appointment as notary is pending with the concerned
State Government;

ii) you have to state the number of Courts and the number of Notaries
already appointed by the Central Government as well as the State
Government in the desired area of practice;

iii) no criminal case/Disciplinary Proceedings are pending or initiated
against you by any Court of Law or by Bar Council concerned as on date;

iv) you are not an undischarged insolvent; and

v) you have not been convicted by any Court of Law for an offence involving
moral turpitude.

Any other document mentioned in the application.

II. DATE, TIME AND PLACE OF INTERVIEW

Applicants are requested to present before the Interview Board strictly on the date &
time given below failing which, in any case, they will not be allowed to appear

otherwise.



BY SPEED POST

Sr.No. 2341

Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)
Room No. 439, ‘A’ Wing,
Shastri Bhavan, New Delhi~-110001
Dated: the 28th Sep, 2018

To
Sh./Ms. Gandhi Ashokkumar Ramaniklal, Advocate
Sh. Gandhi Ramaniklal Mohanlal
Laxmi Nivas Opp Geb Modasa
Modasa,Arvalli,Gujarat

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 03.12.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 2342

Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)
Room No. 439, ‘A’ Wing,
Shastri Bhavan, New Delhi~-110001
Dated: the 28th Sep, 2018

To
Sh./Ms. Dhiren Chandrakantbhai Patel, Advocate
Sh. Chandrakant Ishwarlal Patel
A 10 Chandan Apartment Kk Nagar Road Nr
Vasukanan Tower Ghatlodia,Ahmadabad,Gujarat

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 25.03.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

Ve

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 2343

Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)
Room No. 439, ‘A’ Wing,
Shastri Bhavan, New Delhi~-110001
Dated: the 28th Sep, 2018

To
Sh./Ms. Kripalsinh Rayjada, Advocate
Sh. Bhagvatsinh Rayjada
Ra Block No. 3 Axaynath Society Aerodram Road
Junagadh,Gujarat

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 04.11.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 2344

Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)
Room No. 439, ‘A’ Wing,
Shastri Bhavan, New Delhi~-110001
Dated: the 28th Sep, 2018

To
Sh./Ms. Gargi Keyur Dave, Advocate
Sh. Dineshkumar
' Ambica ' Opposite Sheth M P Municipal High
School Railway Station Road
Kapadwanj,Kheda,Gujarat

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 28.03.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

e

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 2345

Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)
Room No. 439, ‘A’ Wing,
Shastri Bhavan, New Delhi~-110001
Dated: the 28th Sep, 2018

To
Sh./Ms. Mukesh Devabhai Yadav, Advocate
Sh. Devabhai Ukabhai Yadav
To Kanek Post Chorwad Taluka Maliya
(Hatina) Junagadh,Gujarat

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 24.03.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 2346

Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)
Room No. 439, ‘A’ Wing,
Shastri Bhavan, New Delhi~-110001
Dated: the 28th Sep, 2018

To
Sh./Ms. Ritaben Vasantrai Barot, Advocate
Sh. Vasantrai K Barot
747 Patwasheri Opp Amba Bochraji Mandin
Gomtipur Gam Ahmedabad,Ahmadabad,Gujarat

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 17.04.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

Ve

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 2347

Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)
Room No. 439, ‘A’ Wing,
Shastri Bhavan, New Delhi~-110001
Dated: the 28th Sep, 2018

To
Sh./Ms. Vaghela Haresh Mangabhai, Advocate
Sh. Vaghela Mangabhai Najabhai
Nava  Darwaja  Vadli  Chowk  Vankar
Vas,Rajkot,Gujarat

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 27.03.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 2348

Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)
Room No. 439, ‘A’ Wing,
Shastri Bhavan, New Delhi~-110001
Dated: the 28th Sep, 2018

To
Sh./Ms. Desai Raimal Sartanbhai, Advocate
Sh. Sartanbhai M Desai
47/1 Dhanjikakanagar Opp Shayona City Rc
Technical College Road Ghatlodiya
Ahmedabad,Ahmadabad,Gujarat

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 04.03.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

e

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 2349

Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)
Room No. 439, ‘A’ Wing,
Shastri Bhavan, New Delhi~-110001
Dated: the 28th Sep, 2018

To
Sh./Ms. Mahendrasinghji Ramsinghji Chauhan, Advocate
Sh. Ramsinghji B Chauhan
B/3/156 Madhuvrund Society K K Nagar Road
Ahmedadad,Ahmadabad,Gujarat

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 23.03.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 2350

Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)
Room No. 439, ‘A’ Wing,
Shastri Bhavan, New Delhi~-110001
Dated: the 28th Sep, 2018

To
Sh./Ms. Minaxi Atmaram Sharma, Advocate
Sh. Atmaram Sukhlal Sharma
18 Adarsh Nagar Society Chhani Jakat Naka Near
Water Tank Chhani Jakat Naka
Vadodara,Vadodara,Gujarat

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 19.03.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 2351

Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)
Room No. 439, ‘A’ Wing,
Shastri Bhavan, New Delhi~-110001
Dated: the 28th Sep, 2018

To
Sh./Ms. Kajal Kunal Shah, Advocate
Sh. Prakashchandra Karsanlal Shah
E 49 First Floor Aojannagar Society Nr Jaydeep
Tower Opp Shreyas Railway Crossing Paldi
Ahmedabad,Ahmadabad,Gujarat

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 16.04.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

e

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 2352

Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)
Room No. 439, ‘A’ Wing,
Shastri Bhavan, New Delhi~-110001
Dated: the 28th Sep, 2018

To
Sh./Ms. Sharma Swati Diwakarlal, Advocate
Sh. Diwakarlal B Sharma
180/1065 Vishnu Nagar G H B Chandkheda
Ahmedabad,Ahmadabad,Gujarat

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 19.05.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 2353

Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)
Room No. 439, ‘A’ Wing,
Shastri Bhavan, New Delhi~-110001
Dated: the 28th Sep, 2018

To
Sh./Ms. Rajani Diwakarlal Sharma, Advocate
Sh. Diwakarlal B Sharma
180/1065 Vishnu Nagar G H B Chandkheda
Ahmedabad,Ahmadabad,Gujarat

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 19.05.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 2354

Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)
Room No. 439, ‘A’ Wing,
Shastri Bhavan, New Delhi~-110001
Dated: the 28th Sep, 2018

To
Sh./Ms. Nilesh Kishorbhai Joshi, Advocate
Sh. Kishorbhai Hiralal Joshi
Shikshak Nagar Society Near Gangeshwae
Temple Upleta,Rajkot,Gujarat

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 22.03.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 2355

Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)
Room No. 439, ‘A’ Wing,
Shastri Bhavan, New Delhi~-110001
Dated: the 28th Sep, 2018

To
Sh./Ms. Shaikh Shayeesta Jamshed, Advocate
Sh. Shaikh Jamshed
A23. Al Hanfiya Park Near Narol Canal Narol
Vatva Road Narol,Ahmadabad,Gujarat

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 22.04.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 2356

Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)
Room No. 439, ‘A’ Wing,
Shastri Bhavan, New Delhi~-110001
Dated: the 28th Sep, 2018

To
Sh./Ms. Vajashi Sajanbhai Varu, Advocate
Sh. Sajanbhai Karnabhai Varu
Village Hadmatiya Tahcil Jam Kalyanpur Post
Bankodi Via Bhatiya,Devbhumi Dwarka,Gujarat

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 19.03.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 2357

Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)
Room No. 439, ‘A’ Wing,
Shastri Bhavan, New Delhi~-110001
Dated: the 28th Sep, 2018

To
Sh./Ms. Wafi Naushad Sadruddin, Advocate
Sh. Surani Sadruddin A
13 Rehmat Apartment Near Gandhi Smruti
Society Sarkhej Road Juhapura
Ahmedabad,Ahmadabad,Gujarat

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 04.02.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 2358

Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)
Room No. 439, ‘A’ Wing,
Shastri Bhavan, New Delhi~-110001
Dated: the 28th Sep, 2018

To
Sh./Ms. Shakilahmad Pirzada, Advocate
Sh. Khurshidhaidar Pirzada
Village Ranekpar Taluka Wankaner
,Morbi,Gujarat

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 22.03.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 2359

Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)
Room No. 439, ‘A’ Wing,
Shastri Bhavan, New Delhi~-110001
Dated: the 28th Sep, 2018

To
Sh./Ms. Pushpaben Jayantibhai Sharma, Advocate
Sh. Jayantibhai Pragjibhai Sharma
G/100 Kamla Park Society Water Tank Road
Tarsali Vadodara,Vadodara,Gujarat

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 19.03.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 2360

Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)
Room No. 439, ‘A’ Wing,
Shastri Bhavan, New Delhi~-110001
Dated: the 28th Sep, 2018

To
Sh./Ms. Rupchand Atmaram Tamayache, Advocate
Sh. Atmaram F Tamayache
18  Navkholi  Chharanagar = Kubernagar
Ahmedabad,Ahmadabad,Gujarat

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 04.05.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 2361

Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)
Room No. 439, ‘A’ Wing,
Shastri Bhavan, New Delhi~-110001
Dated: the 28th Sep, 2018

To
Sh./Ms. Narendrakumar Puraji Rangi, Advocate
Sh. Puraji Rupaji Rangi
1858/14 Hadvaidh Ni Chali Opp R C High
School Shahpur Ahmedabad,Ahmadabad,Gujarat

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 04.11.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

Ve

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 2362

Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)
Room No. 439, ‘A’ Wing,
Shastri Bhavan, New Delhi~-110001
Dated: the 28th Sep, 2018

To
Sh./Ms. Patel Ushaben Somabhai, Advocate
Sh. Somabhai V Patel
3 Shwetshyam Apartment Sarvoday Vibhag 3 K K
Nagar Ghatlodiya
Ahmedabad,Ahmadabad,Gujarat

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 24.03.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 2363

Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)
Room No. 439, ‘A’ Wing,
Shastri Bhavan, New Delhi~-110001
Dated: the 28th Sep, 2018

To
Sh./Ms. Sarfarazhusen Parasara, Advocate
Sh. Valimamad Parasara
Asharafnagar  Society  Sindhavadar Taluka
Wankaner,Morbi,Gujarat

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 22.03.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 2364

Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)
Room No. 439, ‘A’ Wing,
Shastri Bhavan, New Delhi~-110001
Dated: the 28th Sep, 2018

To
Sh./Ms. Chauhan Harishbhai Jethabhai, Advocate
Sh. Jethabhai V Chauhan
6 Bootwala Street Opp Deepjyot Society Nr
Parixitlal Nagar Behrampura
Ahmedabad,Ahmadabad,Gujarat

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 26.03.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

e

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 2365

Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)
Room No. 439, ‘A’ Wing,
Shastri Bhavan, New Delhi~-110001
Dated: the 28th Sep, 2018

To
Sh./Ms. Rashmi Kanaiyalal Parmar, Advocate
Sh. Kanaiyalal Parmar
A/6 Banshri Duplex Near Dwarka Nagri Opp.
Bapod Gam Waghodia Road
Vadodara,Vadodara,Gujarat

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 21.03.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

e

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 2366

Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)
Room No. 439, ‘A’ Wing,
Shastri Bhavan, New Delhi~-110001
Dated: the 28th Sep, 2018

To
Sh./Ms. Nitaben Ranchhodbhai Raval, Advocate
Sh. Ranchhodbhai Shankarbhai Raval
Nr.Laxmi Talkies At.Po.Rajpardi Ta.Jhagdia
Dist.Bharuch ,Bharuch,Gujarat

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 23.03.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 2367

Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)
Room No. 439, ‘A’ Wing,
Shastri Bhavan, New Delhi~-110001
Dated: the 28th Sep, 2018

To
Sh./Ms. Kotecha Ashwinumar Ramniklal, Advocate
Sh. Kotecha Ramniklal Vithaldas
Jinpara  Brahmin  Street  Rasikpara 8
Wankaner,Morbi,Gujarat

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 27.03.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 2368

Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)
Room No. 439, ‘A’ Wing,
Shastri Bhavan, New Delhi~-110001
Dated: the 28th Sep, 2018

To
Sh./Ms. Macwan Subhashbhai Umedbhai, Advocate
Sh. Umedbhai
13 Prathna Bunglow Near Navdip Nagar
Pavanchakki Road Nadiad,Kheda,Gujarat

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 28.03.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 2369

Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)
Room No. 439, ‘A’ Wing,
Shastri Bhavan, New Delhi~-110001
Dated: the 28th Sep, 2018

To
Sh./Ms. Dilipsinh Motisinh Parmar, Advocate
Sh. Motisinh D Parmar
302 Shreenath Avenue Near Vishwkarmatemple
Chandlodiya Ahmedabad,Ahmadabad,Gujarat

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 05.04.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per sch